IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:26-03-2025

Date

26.03.2025

(Sea
BLAPL- Order Dtd. 2025-03-
24327/2025 (26.03.2025 |/ >>~ o, |DP DASH o BATL-2 TS;
BLAPL- Order Dtd. 2025-03- (Sea
24328/2025(26.03.2025 |/, 0 ° . |DP DASH o No-
12)
BLAPL- Order Dtd. 2025-03- (Sea
24329/2025[26.03.2025 | .o, BB MALLICK o T;;
BLAPL- Order Dtd. 2025-03- (Sea
24330/2025(26.03.2025 |, /cy oo, |BB MALLICK o TS;
BLAPL- Order Dtd. 2025-03- (Sea
24331/2025(26.03.2025 | /ooc o . [RK BARIK o No-
12)
~ COURT o (Sea
24332/2025 (26.03.2025 §§§§32024 PK PANI NO. 2 Szder btd. 2025-03 No-
OLD 12)
COURT (Sea
24333/2025(26.03.2025 |[LDLAPL M SETHT No. p |Order Dtd. 2025-03- .. , No-
3060/2025 24
OLD 17)
COURT (Sea
24334/2025(26.03.2025 ABLAPL D SAMAL No. [0rder Dtd. 2025-03 No-
3063/2025 24
17 17)
COURT (Sea
24335/2025|26.03.2025 BLAPL MR SAHOO No. |Order Dtd. 2025-03= 1,00 o |yo-
3057/2025 24
17 18)
COURT (Sea
24336/2025 (26.03.2025 |[LDLAPL MR SAHOO No. [0rder Dtd. 2025-03- |, .0 5 |yo-
3055/2025 24
17 17)
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24337/2025(26.03.2025  [[20 -, |P PARIDA TS. o BATL-1 | °°]
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24338/2025(26.03.2025 [ % 0 |G JAYASINGH TS. o e
COURT
CRLREV- Order Dtd. 2025-03- (Sea
24339/2025[26.03.2025 | ¢ > B K PANDA Tg. o e




B COURT o (Se
24340/2025 [26.03.2025 |[LDLAPL J BEHERA No. |Order Dtd. 2025-03= |o,00 o |y
3009/2025 24
17 12)
COURT (Sea
24341/2025 [26.03.2025 |[LDLAPL D SWAIN No. |Order Dtd. 2025-03- 1,00 o |y
3013/2025 24
17 16)
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24342/2025(26.03.2025 307200 |p PARIDA Tg. o BAIL-1 | (5°7
~ COURT - (Ses
24343/2025 (26.03.2025 |[LDLAPL PK MOHANTY No. |order Dtd. 2025-03- .., , No-
3017/2025 24
17 12)
COURT (Sea
ABLAPL- LAXMINARAYAN Order Dtd. 2025-03-
24345/2025(26.03.2025  [Jo ot | No. [o% No-
17 12)
COURT (Sea
ABLAPL- ARUN KUMAR Order Dtd. 2025-03-
24346/2025|26.03.2025  [3oohe R E No. |o No-
17 12)
~ COURT o (Sea
24347/2025 (26.03.2025 |[LDLAPL DP DASH No. Order Dbtd. 2025-03 No-
3021/2025 24
17 12)
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24348/2025(26.03.2025 [0 |DP DASH TS. o BATL-1 | 57
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24349/2025(26.03.2025 302000 |HK MALLICK Tg. o e
COURT (Sea
24350/2025|26.03.2025 ABLAPL MK SWAIN No. |Order Dtd. 2025-03- o, o |yo-
3056/2025 24
17 18)
COURT (Sea
24351/2025(26.03.2025 | ~BLAPL CR NAYAK No. [0rder Dtd. 2025-03 No-
2870/2025 24
17 18)
~ COURT o (Sea
24354/2025 (26.03.2025 |[LDLAPL NK SEN No, |Order Dtd. 2025-03 No-
3075/2025 24
17 18)
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24355/2025(26.03.2025 300 |p PARIDA TS. o BAIL-2 | (5
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24356/2025|26.03.2025 3078/2025 |RK MOHANTY lfg 04 No—7
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24359/2025|26.03.2025 9126/2025 |F PARIDA lfg 24 No—7
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24360/2025(26.03.2025 2 V00 B DAS TS. o e
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24361/2025(26.03.2025 |[Toco o, [P S DAS TS. o o
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24362/2025(26.03.2025 30070 |AK MISHRA o. [ e

17




COURT

24363/2025 26.03.2025 ??%253525 AK MISHRA TS, gzder ptd. 2025-03- éifi
24365/202526.03.2025 2?%?5;525 A PANDA %g?RT 2Zder Dtd. 2025-03- | . éifi
24383/202526.03.2025 §§2235025 g§i§§;§ .. %é?RT 2§der Dtd. 9999-12- éifé
24384/2025 26.03.2025 ??%252525 BALARAM STNGH %E?RT gzder Dtd. 2025-03- éif?
24385/2025 |26.03.2025 §§§25§525 BALARAM SINGH §§?RT gzder Dtd. 2025-03- éifi
24386/2025[26.03.2025 | NS R« %g?RT Order Dtd. 9999-12- (se2
24388/2025(26.03.2025 23?5%025 J KAMILA IE?_JRT ggder Dtd. 2025-03- 1\(1(5:2
24390/2025 |26.03.2025 22223;024 A.K.PARIDA §§?RT gider ptd. 2025-03- éifé
24391/202526.03.2025 22232625 S.R.PATTANATK §§?RT gider btd. 2025-03- I\(Iifg
24392/2025|26.03.2025 2?é§;;2015 S C BISWAL vo. Drder Drd. 20250030 R s Noo
15 42)
24393/2025|26.03.2025 25é$;;2015 G C JENA oo Srder Dtd. 20253 g Nos
15 42)
24394/2025|26.03.2025 ?5é§;;2015 P K JENA vo. ST Drd. 20Eam0s R s .
15 42)
24395/2025 |26.03.2025 ggé§>5022 rama ;g?RT gzder Dtd. 2025-03- giiECH_S ég;a
24396/2025 |26.03.2025 ggégé;zozo A DAS §§?RT Sgder Dtd. 2025-03- giiECH—l éifi
24397/2025 |26.03.2025 ?géi;;2015 S CH DASH %é?RT ggder Dtd. 2025-03- giiECH—7 éifi
24398/2025|26.03.2025 Z?gg?i_ P BEHERA §§?RT ggder Dtd. 2025-05- | .. éifé
24399/2025(26.03.2025 |32 10)° | |a K SRICHRAN o, Srder Drd. 202503 R s vos
12 14)
24400/2025 |26.03.2025 2?%?5;522 H K PATRA ES?RT 2Zder btd. 202205~ lgp1p 4 éif;

17




' WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH
0 |24401/202526.03.2025 200 [P. K. ROUTRAY C.O. TS. 20 (DTVISTON T23)
BENCH-3)
' COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT
1 |24402/202526.03.2025 |0, . |TAPAN SWAIN C.O. NO. | manch.q NO
17 15)
] COURT
BLAPL- AMLAN SHAKTT Order Dtd. 2024-01- (Sea
2 24403/2025 |26.03.2025 S0 0000t c.o. TS. 05 BATL-1 R
' COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
3 |24404/2025(26.03.2025 |J. 0o [P N NAYAK c.o. NO. | manch-3 NO
17 12)
] COURT MISC.
4 124405/2025|26.03.2025 [ hCA- I CH SAHU c.o.  |NO. APPEAL {Sea
998/2016 No-1
17 SEC.
] COURT
WP (C) - Order Dtd. 2025-03- (Sea
5 |24406/2025(26.03.2025 |go oo . B. K. DAS c.o. TS. s -
] COURT
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- (Sea
6 |24407/2025(26.03.2025 |70 500 o ot Mo c.o. $2. o RN
] COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
7 |24408/202526.03.2025 |;co000 . M R ROUTRAY  [C.O. No. | RANCH-g Mo
17 43)
] COURT (Sea
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- ©
3 [24409/2025(26.03.2025  |Jg22)0 0 oo c.o. No. |3} No
17 43)
] COURT
WP (C) - Order Dtd. 2025-03- |WRIT (Sea
9 |24410/202526.03.2025 |7 270 o K. DAS c.o. $2. o RRANCH=T |Noee
' WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
0 |24411/202526.03.2025 | 5g>"0 o [P. C. DAS c.o. $2. o (DTVISTON T83)
BENCH-1)
] COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
1 |24412/2025|26.03.2025 oo, o0,c K. C. PANDA [C.O. No. o} manchos [NO
17 47)
' COURT (Sea
> [24413/2025 [26.03.2025 "2 (C) J. P. KAR  |c.0. o, |order Dtd. 2025-03 No-
8405/2025 24
17 47)
] COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
3 |24414/202526.03.2025 |01, o |S GUPTA c.o. No. |3 manch.7 NO
17 15)
' COURT (Sea
WP (C) - Order Dtd. 9999-12- |WRIT ©
4 |24415/202526.03.2025 |go o' . |P. BEHERA c.o. NO. 2 37 manchg NO
OLD 38)
| WP (C) - COURT |Order Dtd. 2025-03- |WRIT (Sea
5 24416/202526.03.2025 g, 55 50,5 B S PAIKRAY C.O. NO. & |27 BRANCH-5 gi;
| WP (C) - COURT |Order Dtd. 2025-03- |WRIT (Sea
6 |24417/202526.03.2025 8346/2025 P. K. JENA C.0. No. & |oa BRANCH-5 S?;

7 |24418/2025(26.03.2025 [Wp(C) - BRAJA MOHAN [C.O.  |COURT |order Dtd. 2025-03- |(Sea




7957/2025 |SARANGI NO. 6 |24 No-
47)
COURT (Sea
24419/2025 [26.03.2025 gfg/2025 M. ROUT NO. 3 gzder Dtd. 2025-04 No-
OLD 47)
WRIT
COURT (Sea
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- |BRANCH _
24420/2025126.03.2025 1550475055 |gaRANGT gib 3104 (DIVISION TSS)
BENCH-1)
COURT (Sea
WP (C) - Order Dtd. 2025-03- WRIT _
24421/2025(26.03.2025 o000 M. R. SAHOO NO. 3 |0, e [N
OLD 28)
COURT (Sea
24422/2025 [26.03.2025 §§é§>2025 M. R. SAHOO NO. 3 gzder ptd. 2025-03 No-
OLD 28)
COURT (Sea
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- |WRIT _
24423/202526.03.2025 S o) oo |oaRaNGT NO. 31, BRANCH-1 Mo
OLD 31)
COURT (Sea
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- |WRIT _
24424/2025(26.03.2025 |00 o0 (oabet No. 3|57 nrencHo1 NO
OLD 31)
COURT (Sea
24425/2025 [26.03.2025 22;3;025 P. K. DAS NO. 3 gzder ptd. 2025-03 No-
OLD 31)
COURT (Sea
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- |WRIT _
24426/2025(26.03.2025 (= 0 EAS No. 3|0 RANCH-5 |NO
OLD a7)
COURT
WP (C) — Order Dtd. 2025-03- |WRIT (Sea
24427/2025(26.03.2025 ;0000 o |P. K. DAS ggb 315, s haed
COURT (Sea
WP (C) - BRAJA MOHAN Order Dtd. 2025-03- WRIT _
24428/2025(26.03.2025 |10 EAeet NO. 3|0 N
OLD 38)
COURT (Sea
WP (C) - Order Dtd. 2025-03— |[WRIT ©
24429/2025(26.03.2025 ¢S50 |p. K. PaNDA No. 3 |0 el o
OLD 28)
COURT (Sea
CONTC- KHAGESWAR Order Dtd. 2025-03-
24430/2025(26.03.2025 NO. 3 No-
344/2025 BEHERA OLD 25 28)
COURT (Sea
WP (C) - B. K. Order Dtd. 2025-03- WRIT _
24431/2025(26.03.2025 g0 20 [ NO. 3|0, e N
OLD 28)
WP (C) - COURT |Order Dtd. 2025-04- |WRIT (Sea
24432/2025(26.03.2025 |go o) ” o |T SAHOO Rl b rcns hoed
WP (C) - COURT |Order Dtd. 2025-03- (Sea
24433/2025(26.03.2025 | 710)° o P BAG o o e
WRIT (Sea
WP (C) - COURT |0rder Dtd. 2025-03- |BRANCH ©
24434/2025(26.03.2025 |7o.2)° M R ROUTRAY Nl s oTvISTON TSS)
BENCH-1)
WRIT
COURT (Sea
WP (C) - Order Dtd. 9999-12- |BRANCH _
24435/2025(26.03.2025 | ;ooo)” o ls. Das 225 219 DTVISION T87)

BENCH-1)




00

01

COURT (Sea
WP (C) - SANJEEV Order Dtd. 2025-03- |WRIT ©
24436/2025|26.03.2025 o, 000 oo |ooos NO. 2 |oc eNCHog MO
OLD 38)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24437/2025(26.03.2025 |7 oo . |B K SETHI ggb 25 DTVISTON T83)
BENCH-1)
~ COURT o (Sea
24438/2025/26.03.2025 fsé§>2025 S BEHERA NO. 2 ?gder Ptd. 2025-03 No-
OLD 103)
COURT (Sea
WP (C) - DINESH KUMAR Order Dtd. 2025-03-
24439/2025/26.03.2025 NO. 2 No-
7224/2025 |PANDA oy |19 103)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH N
24440/2025(26.03.2025 |go o0 |P BASTIA ggb 2 |5e (DTVISTON TSO)
BENCH-3)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24441/2025(26.03.2025 |go >0 |3 D MUDULI ggb 2 |5s (DTVISTON TEO)
BENCH-3)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24442/2025(26.03.2025 |go 00, P BASTIA ggb 2 |5e (DTVISTON TSO)
BENCH-3)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24443/202526.03.2025 |oo.c'0 o, |J D MUDULI ggb 2 5e (DTVISTON TSO)
BENCH-3)
~ COURT o (Sea
24444/2025(26.03.2025 §§?§52025 TR DAS NO. 2 gzder btd. 2025-03 No-
OLD 120)
COURT (Sea
24446/2025|26.03.2025 ABLAPL TR DAS No. p [0rder Dtd. 2025-03= |, .0 o |yo-
2891/2025 24
OLD 12)
COURT (Sea
24447/202526.03.2025  SOATNC TR DAs No. 2 [Jrder Prd. 2025703 No-
OLD 12)
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24448/2025126.03.2025 /oo, 50,5 |JP KAR NO. 2, BAIL-1 No-3
OLD
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-05- |BRANCH ©
24449/20251(26.03.2025 8391/2025 M BEHERA gg. 13 (DIVISION T87)
BENCH-1)
CRLA- M/S.ASUTOSH DR Order Dtd. 9999-12- |CRIMINAL |(Sea
24454/2025126.03.2025 |y 0y /n019  |TRIPATHY 7 31 APPEAL No-¢
CRLMC- DR Order Dtd. 2025-03- |CRIMINAL |(Sea
24455/2025 |26.03.2025 | /000 . N K ROUT 5 |2 nrse R
CRLMC- COURT |Order Dtd. 2025-05- |CRIMINAL |(Sea
24456/202526.03.2025 |00 [B SINGH v 1 e R
COURT
CRLMC- Order Dtd. 9999-12- |CRIMINAL |(Sea
24457/2025(26.03.2025 |72 "0 |S. BARIK No. 2 [5] Mrse Moo

OLD




02

03

04

05

06

07

08

09

10

11

12

13

14

15

16

17

18

19

COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24458/2025(26.03.2025 |2 0 o |L D SAHOO A NO. 2 [ ¢ N
OLD 27)
COURT
WP (C) - Order Dtd. 2025-03- |WRIT (Sea
24459/2025126.03.2025 | g5" 54,5 |A MOHANTY gib 2155 BRANCH-2 |No-6
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24460/2025(26.03.2025 | o 00, [R. K. MALLICK NO. 2|5} oo
OLD
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24461/2025(26.03.2025 |5 o270 |C R NAYAK NO. 2 |,; RANCH-7 MO
OLD 15)
COURT (Sea
24462/2025(26.03.2025 | CRLMC D. SAMAL No. [0rder Dtd. 9999-12 No-
620/2025 31
15 15)
_ COURT _ _ (Sea
24464/2025(26.03.2025 | OOF P. K. PANT No. [0rder Dtd. 2025-03 No-
1107/2024 24
15 15)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24465/2025(26.03.2025  |,. T o", 0 P C MOAHNTY No.  |o: RaNCH-7 MO
15 15)
COURT (Sea
24466/202526.03.2025 |'E(C) DEBENDRA LAL No. |Order Dtd. 2025-03 No-
7155/2025 20
15 15)
_ COURT _ _ (Sea
24467/2025/26.03.2025 225/2025 G. SUNDARA NO. 3 Szder Dtd. 2025-04 No-
OLD 15)
COURT (Sea
CMP- Order Dtd. 2025-03- |WRIT
24468/2025(26.03.2025 ;2" .o [D SWAIN No. 3|7 maNCHo5 NO-
OLD 20)
COURT (Sea
24469/2025 (26.03.2025 225/2025 P. K. LENKA NO. 3 Szder ptd. 2025-03 No-
OLD 20)
~ COURT o (Ses
24470/2025 |26.03.2025 |[FBLAPL BR SENAPATT No. p [0rder Dtd. 2025-03 No-
13655/2024 24
OLD 20)
COURT (Sea
24472/2025[26.03.2025 |PLAPL S S PATTANAIK No. 2 Order Drd. 2025-03 No-
1292/2025 24
OLD 20)
COURT (Sea
24474/2025(26.03.2025 2522}2025 G N SETHI NO. 2 Szder ptd. 2025-03 No-
OLD 20)
COURT (Sea
WP (C) - DINESH KUMAR Order Dtd. 2025-03-
24475/2025(26.03.2025 NO. 2 No-
7228/2025 |PANDA op |19 20)
COURT (Sea
24476/2025(26.03.2025 |02 190" |a K swAIN No. 2 (Jpder Prd. 2025703 No-
OLD 20)
COURT (Sea
2447772025 |26.03.2025 " (C) P K ROUTRAY No. p [0rder Dtd. 2025-03 No-
7627/2025 20
OLD 20)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |WRIT N
24479/2025|26.03.2025 7668/2025 |F K ROUTRAY ggb 2150 BRANCH-5 23)




20

21

22

23

24

25

26

277

28

29

30

31

32

33

34

35

36

37

~ COURT o (Sea
24481/202526.03.2025 |VE(C) A B MALLICK No. p Order Dtd. 9999-12 No-
7635/2025 31
OLD 47)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24482/2025(26.03.2025 |5 ">, |SARADA NAYAK NO. 2|50 RANCH-g MO
OLD 43)
COURT MISC.
24491/2025|26.03.2025 5‘335025 S K SUNDARA NO. 2 gfder btd. 2025-03~ f4pppar, 1\(15?2
OLD SEC.
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-01- |BRANCH ©
24493/2025(26.03.2025 |g, o700 |S.K BISWAL ggb 3 (14 (DTVISION T§6)
BENCH-2)
COURT (Sea
24496/2025 (26.03.2025 S§§§2024 R K BARIK NO. 3 gzder ptd. 2025-03 No-
OLD 116)
WP (C) - S. K COURT Order Dtd. 9999-12- |WRIT (Sea
24497/2025126.03.2025  |gc,5 5025 |MOHARANA NO. 1 |31 BRANCH-7 22;
CRLA- COURT Order Dtd. 2025-03- (Sea
24500/2025(26.03.2025 |00 . |S. BARIK wo. 1|2 ZZ;
WP (C) - S. K COURT |Order Dtd. 9999-12- |[WRIT (Sea
24502/2025126.03.2025  |g0,675025 |MOHARANA NO. 1 [31 BRANCH-2 22;
CRLMP- COURT Order Dtd. 2025-03- (Sea
24504/2025(26.03.2025 |,/ 0" 0, [R K SAHU o, 1 loa gz;
COURT (Sea
24506/2025 (26.03.2025 | CRLMC R K BARIK No. [0rder Dtd. 9999-12 No-
1073/2025 31
15 34)
COURT (Sea
24507/2025 26.03.2025 | CREMC B B MALLICK NO. No-
663/2025
15 34)
COURT (Sea
CRLMC- RASHMI RANJAN Order Dtd. 2025-03-
24510/2025(26.03.2025 |, /0nn o, | Do No. |3} No-
15 34)
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24528/2025(26.03.2025 |00y "o, [N ROUT Tg. oe BATL-1 R
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24531/2025[26.03.2025 |30 0 INK SATAPATHY Tg. oe R
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24532/2025(26.03.2025 |70 "o, |S SAMAL Tg. oe R
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24533/2025(26.03.2025 S0 [RK MALLICK Tg. oe ooy
COURT (Sea
24534/2025 (26.03.2025 |CCAPL UP BAG No. |Order Dtd. 2025-03= 1,00 o |yo-
1857/2025 25
15 12)
BLAPL- COURT |Order Dtd. 2025-03- (Sea
24535/2025[26.03.2025 |, " " [RK MALLICK vo. los BATL-2 s




38

39

40

41

42

43

44

45

46

477

48

49

50

51

52

53

54

| 15 | 117)
B COURT - (Se
24536/2025 (26.03.2025 |CUBPL S BARIK c. No. [0rder Dtd. 2025-03 No-
973/2025 25
15 17)
COURT (Sea
24537/2025 (26.03.2025 |[CUAPL S BARIK c. No. |Order Dtd. 2025-03 No-
859/2025 25
15 17)
COURT (Sea
24538/2025 [26.03.2025 |[CCAPL MK SWAIN c. No. |Order Dtd. 2025-03- o, ., , No-
1996/2025 25
15 18)
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24539/2025(26.03.2025 |00 MD BISWAL c. Tg. o BATL-1 | 5°°
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24540/2025(26.03.2025  Toettt K DAs C. Tg. o e
COURT (Sea
BLAPL- AMLAN SHAKTTI Order Dtd. 2025-03-
24541/2025(26.03.2025 |5 200 B c. No. |o% BAIL-2  [No-
15 16)
B COURT o (Se
24542/2025 [26.03.2025 |[CDAPL BP TANGA c. No. Order Dbtd. 2025-03 No-
1427/2025 25
15 16)
COURT (Sea
24543/2025(26.03.2025 |CDAPL B DAS c. No. [0rder Dtd. 2025-03 No-
1986/2025 25
15 16)
COURT (Sea
BLAPL- BIJAY KUMAR Order Dtd. 2025-03-
24544/2025(26.03.2025  [Top o PR c. no. % No-
15 16)
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24545/2025(26.03.2025 | Jpeu 0 o |sK BISWAL c. ?g. o BATL-1 |5
COURT
ABLAPL- JAYAKRISHNA Order Dtd. 2025-02- (Sea
24546/2025126.03.2025 1509/2025 |MOHAPATRA c. TS. 12 No-3
COURT (Sea
ABLAPL- JAYAKRISHNA Order Dtd. 2025-02-
24547/2025(26.03.2025 [0 L o c. No. |37 BATL-1  |No-
17 14)
COURT (Sea
24548/2025 (26.03.2025 |[CCAPD I SAHOO C. No. [0rder Dtd. 2025-03 No-
1984/2025 25
17 14)
COURT (Sea
24550/2025 [26.03.2025 |[CDAPL BALARAM SINGH|C. No. [0rder Dtd. 2025-03 No-
2082/2025 24
17 14)
COURT (Sea
24551/2025 [26.03.2025 |[CDAPL LALATENDU RAY C. No. [0rder Dtd. 2025-03 No-
1981/2025 25
17 14)
COURT (Sea
24552/2025 (26.03.2025 |[LDLAPL BIKASH PARIJAC. No. [0rder Dtd. 2025-03 No-
3034/2025 24
17 14)
COURT (Sea
24553/2025 [26.03.2025 |[CDAPL R SETHI c. No. [0rder Dbtd. 2025-03 No-
1998/2025 25
17 14)
55 [24554/2025[26.03.2025  |wp (C) - C. R. KAR C. [COURT [Order Dtd. 2025-03- [(Sea




56

57

58

59

60

61

62

63

64

65

66

67

68

69

70

71

72

921/2025 NO. |13 No-
17 14)
COURT (Sea
24555/2025 [26.03.2025 |[CDAPL S NAYAK No. 3 |Order Dtd. 2025-03- 1,00 o |y,
891/2025 25
OLD 12)
COURT (Sea
24556/2025 [26.03.2025 §8252025 M MOHANTY NO. 3 2§der btd. 2025-03 No-
OLD 12)
B COURT - (Se
24557/2025(26.03.2025  [Top 7 o |s BARIK No. 3 [Jpder Prd. 2025703 No-
OLD 12)
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24558/2025126.03.2025 |/ 5 54,5 |S BARIK NO. 31, BAIL-1 No—6
OLD
COURT
BLAPL- Order Dtd. 2025-03- (Sea
24559/2025126.03.2025 1277/2025 S BARIK NO. 3 24 BAIL-1 No-6
OLD
COURT
WP (C) - Order Dtd. 2025-04- (Sea
24566/2025(26.03.2025 ;0 )" P, K. MOHANTY 28. o e
COURT (Sea
WP (C) - Order Dtd. 2025-04- |WRIT _
24567/2025(26.03.2025  |¢240)° P, K. MOHANTY no. |7% NncH_g NO
20 38)
COURT (Sea
ABLAPL- SRINIBASH Order Dtd. 2025-03-
24570/2025(26.03.2025 [0y No. |o¢ No-
20 38)
COURT (Sea
BLAPL- SIBA PRASAD Order Dtd. 2025-03-
24571/2025(26.03.2025  Uooo s o (2 ES No.  |o No-
20 38)
COURT (Sea
BLAPL- BINDU SAGAR Order Dtd. 2025-03-
24572/2025(26.03.2025  [Jori o No. |o% No-
20 38)
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24573/2025126.03.2025 1262/2025 P. R. SWAIN 28. 24 BAIL-1 No=2
COURT
ABLAPL- SANJIB KUMAR Order Dtd. 2025-03- (Sea
24574/2025(26.03.2025 2511/2025 |BHANJADEO gg. 24 No-2
COURT
ABLAPL- RASHMI PRAVA Order Dtd. 2025-03- (Sea
24575/2025(26.03.2025 [0 o S TS. o oo
COURT (Sea
ABLAPL- AMLAN SHAKTI Order Dtd. 2025-03-
24576/20251(26.03.2025 1728/2025 |PAUL NO. 24 BAIL-1 No-
17 13)
COURT (Sea
24577/2025(26.03.2025 |LorAFD H. K. PATRA no. |Jrder brd. 2025-03 No-
3010/2025 24
17 13)
COURT (Sea
BLAPL- ASUTOSH Order Dtd. 2025-03-
24578/2025(26.03.2025 [ No. |o% No-
17 13)
COURT (Sea
24580/2025 [26.03.2025 |[CDAPL PK PAL No. |Order Dtd. 2025-03 No-
2006/2025 o s o)




73

74

75

76

77

78

79

80

81

82

83

84

85

86

87

88

89

~ COURT o (Sea
24581/2025[26.03.2025 |[CCAPL RK MAHABHOT No. |Order Dtd. 2025-03- o, ., , No-
2002/2025 25
17 17)
COURT (Sea
24582/2025 [26.03.2025 |[CDAPL JP KAR No. |Order Dtd. 2025-03 No-
7973/2024 25
17 17)
COURT (Sea
24583/2025(26.03.2025 |CDBAPL JP KAR No. [0rder Dtd. 2025-03 No-
10116/2024 25
17 17)
~ COURT o (Sea
24584/2025 (26.03.2025 |[CCBAPL SP DAS No. [0rder Dbtd. 2025-03 No-
7759/2024 25
17 17)
BICHITRA COURT (Sea
24585/2025/26.03.2025 §§?§32024 NARAYANA NO. ggder btd. 2025-03 No-
SATAPATHY 17 17)
_ COURT o (Sea
24586/2025 (26.03.2025 |[CLAPL DP DASH No. [0rder Dtd. 2025-03 No-
1503/2025 25
17 17)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24587/2025(26.03.2025 oo > P.K.JENA TS. oe (DTVISTON Tgs)
BENCH-1)
COURT (Sea
24588/202526.03.2025 |"E(C) P.K.JENA No. [0rder Dtd. 2025-03 No-
8234/2025 25
17 105)
~ COURT o (Sea
24589/202526.03.2025 |"E(C) P.K.JENA No. |Order Dtd. 2025-03 No-
8227/2025 25
17 105)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24590/2025(26.03.2025 oo, o [P.K.JENA TS. e (DTVISTON T87)
BENCH-1)
~ COURT o (Sea
24591/2025(26.03.2025 |"E(C) P.K.JENA No. |Order Dtd. 2025-03 No-
8231/2025 25
17 107)
COURT (Sea
24592/2025(26.03.2025 |"E(C) P.K.JENA No. [0rder Dtd. 2025-03 No-
8099/2025 25
17 107)
COURT (Sea
24593/202526.03.2025 " (C) H.K.MOHANTA No. [0rder Dbtd. 2025-03 No-
7703/2025 21
17 107)
COURT
WP (C) - Order Dtd. 2025-03- |WRIT (Sea
24595/2025(26.03.2025 |,c 0> o M.DAS TS. o eI N
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24596/2025(26.03.2025 3o ) |T. SWAIN TS. e o
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24597/2025|26.03.2025 26125/2024 |S-CUPTA lfg 5 No-¢
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24598/2025|26.03.2025 26134/2024 |S-CUPTA lfg o5 No—6
90 [24599/2025[26.03.2025  |MACA- A MOHANTY (COURT |Order Dtd. 2025-03- | (Sea




91

92

93

94

95

96

97

98

99

00

01

02

03

04

05

06

07

1142/2024 NO. |20 No-6
17
COURT
MACA- Order Dtd. 2025-03- (Sea
24600/2025(26.03.2025 |77 00,, |P K LENKA TS. 20 oo
COURT
WP (C) - Order Dtd. 2024-06- |WRIT (Sea
24601/2025(26.03.2025 |/, 00" 0. |S.K.DAS gg. o EANCH-T o
COURT MISC.
24602/2025(26.03.2025 |[ACA~ I CH SAHU No. [0rder Dtd. 2025-03= | popny (Sea
428/2023 20 No-7
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24603/2025(26.03.2025 |g 1200 o |J.R.KAR No.  [o¢ arancos NO
25 28)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-04- |BRANCH ©
24604/2025(26.03.2025 |g, )00, [P.K.DAS gg. s (DTVISION Tiz)
BENCH-2)
COURT MISC.
24605/2025(26.03.2025 [RCA~ A K DAS No. [0rder Dtd. 2025-03= hpopnp (Sea
428/2023 20 No-7
25 SEC.
COURT MTSC.
24607/2025 [26.03.2025  |ACA~ S SWAIN No. |Order Dtd. 2025-03- |, pppar (Sea
600/2024 21 No-1
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24608/2025(26.03.2025 | ogo)o 0 [B.MALLICK No. [ ¢ N
25 14)
COURT MISC.
24609/2025(26.03.2025 |[RCA~ S K SAHOO No. [0rder Dtd. 2025-03= | popny (Sea
600/2024 21 No-1
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24610/2025(26.03.2025 |2 0 o |M.NAIK NO. oo N
25 34)
COURT MISC.
24611/2025(26.03.2025 [LACA~ S K SAHOO No. |Order Dtd. 2025-03- |, ppopay (Sea
521/2022 17 No-1
25 SEC.
COURT
WP (C) — Order Dtd. 2025-03- (Sea
24612/2025(26.03.2025 |o.. )0 o |P.K.JENA gg. oe oo
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24614/2025(26.03.2025 [ 0" |S BISWAL gg. oe BATL-1 e
COURT MISC.
24615/2025(26.03.2025 [RCA- KISTTSH No. |Order Dtd. 2025-03- |, pppay (Sea
521/2022 17 No-1
25 SEC.
COURT
ABLAPL- Order Dtd. 2024-03- (Sea
24616/2025(26.03.2025 | /07~ |S BISWAL NO. 2 [ )7 BATL-1 e
OLD
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24617/2025(26.03.2025 |o0o~)- . |P.K.JENA NO. 2 [ ¢ N
OLD 28)
COURT MISC.
24618/2025 [26.03.2025  |ACA~ J DEHURY No. 2 |Order Dtd. 2025-03- |, ppopay (Sea
933/2023 orp |20 anc No-1




08

09

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

COURT MISC.
24619/202526.03.2025 (2SR Is K samoO No. 2 |J¥der PEd. 20257037 fpppgay, | (Se
OLD SEC. ©
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24620/2025(26.03.2025 |o 0”0 o |P.K.JENA NO. 2 [ )¢ oot
OLD
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24621/2025(26.03.2025 | 200 o |CR SAHU NO. 2 5% R
OLD
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24622/2025(26.03.2025 |go 020 0 [M.K.DASH NO. 2 [ ¢ oo
OLD
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24623/2025(26.03.2025  |g >, [P.K.JENA NO. 2 |,; R
OLD
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24624/2025(26.03.2025 |73 000 0 |S.SAMAL NO. 2 |5% aeancHog NO
OLD 24)
COURT MISC.
24625/2025(26.03.2025 |[RCA- A K MOHANTY No. |Order Dtd. 9999-12- |, popar (Sea
77/2021 31 No-7
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24626/2025(26.03.2025 |5 .0 |S.GUPTA No. 3% N
25 27)
COURT MISC.
24627/2025(26.03.2025 |[RCA~ P K LENKA No. [0rder Dtd. 9999-12- |, popap (Sea
77/2021 31 No-7
25 SEC.
COURT MISC.
24628/2025(26.03.2025 |[LRCA” A K DAS No. [0rder Dtd. 2022-07- | pppay | (Ses
1312/2015 08 No-1
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24629/2025(26.03.2025 | o020 0 [R.N.BARIK R N
25 19)
COURT MISC.
24630/2025(26.03.2025 |[LACA~ KISTISH No. [0rder Dtd. 2022-07- |, popay (Sea
1312/2015 08 No-1
25 SEC.
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24631/2025(26.03.2025  |7-o2)° . |B.K.SWAIN gg. 20 (DTVISTON T84)
BENCH-1)
COURT (Sea
24632/2025(26.03.2025 [RCA P K LENKA No. |Order Dtd. 2025-03 No-
804/2024 20
25 104)
COURT (Sea
MACA- e Order Dtd. 2025-03-
24633/2025(26.03.2025  |g 00 | NO. |5g No-
25 104)
COURT (Sea
24634/2025(26.03.2025 |"E(C) M.K.NAYAK No. [0rder Dtd. 2025-03 No-
33093/2024 25
25 104)
COURT MISC.
24635/2025(26.03.2025 [ACA- K C NAYAK No. |Order Dtd. 2025-03= | pppn; | (5ea
311/2023 21 No-4
25 SEC.
WP (C) - COURT |Order Dtd. 2025-03- |WRIT (Sea
24636/2025(26.03.2025 |11 e /50,5 |S-K-RATH o los RANCH-2 o




26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

25

COURT MISC.
24637/2025(26.03.2025 [LACA” A K BARIK c. No. |Order Dtd. 2025-03- |, ppopay (Sea
311/2023 21 No-4
25 SEC.
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24639/2025 (26.03.2025 |70 |K.PARIDA c. gg. b R
COURT MISC.
24640/2025(26.03.2025 |[LACA~ B R SENAPATI |C. No. Order Dtd. 2025-02- |, o pay (Sea
345/2023 13 No-4
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24641/2025(26.03.2025 |o_ 00 0 A, K. SWAIN [C. No.  [o¢ N
25 34)
COURT (Sea
WP (C) - Order Dtd. 2025-04- |WRIT _
24642/2025(26.03.2025 |g o0 o K.C.SWAIN c. No. o5 manch3 NO
25 28)
COURT MISC.
24643/2025(26.03.2025 [LRCA~ S R OJHA c. No. |Order Dtd. 2025-02- fpppay | (5ea
345/2023 13 No-4
25 SEC.
COURT MISC.
24644/2025(26.03.2025 [RCA~ J DEHURY C. No. |Order Dtd. 2024-08- |, opay (Sea
475/2020 29 No-4
25 SEC.
COURT MISC.
24645/2025 (26.03.2025  |ECA~ N K ROUT c. No. |Order Dtd. 2025-03- |, pppar (Sea
694/2019 21 No-1
25 SEC.
COURT MISC.
24646/2025(26.03.2025 |[LACA~ J DEHURY c. No. |Order Dtd. 2025-03= fpppa; | (5€3
834/2023 20 No-7
25 SEC.
COURT
MACA- Order Dtd. 2025-03- (Sea
24647/2025(26.03.2025 ;00 IS K SAHOO C. gg. 20 N
COURT
MACA- P C Order Dtd. 2025-03- (Sea
24648/2025126.03.2025 1505054 |CHHINCHANT C- gg' 20 No-7
COURT MISC.
24649/2025(26.03.2025 |[LACA~ S R OJHA c. No. |Order Dtd. 2025-03= fpppn; | (5ea
345/2024 20 No-4
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2024-01- |WRIT N
24650/2025(26.03.2025 |3, .0 o, | MOHANTY c. NO.  |Jg manchos NO
25 50)
COURT MISC.
24651/2025(26.03.2025 |[ACA~ S SWAIN C. NO. APpEAL | (5€°
433/2021 No-4
25 SEC.
COURT MISC.
24652/2025(26.03.2025 |[RCA~ P K BARIK c. No. |Order Dtd. 2025-03- |, ppopay (Sea
433/2021 20 No-4
25 SEC.
COURT
LAA- Order Dtd. 2025-03- (Sea
24654/2025(26.03.2025 3770 M. K. PANDA |C. gg. oe e
COURT MISC.
24655/2025 (26.03.2025 |[RCA” P K MISHRA C. No. [0rder Dtd. 2025-03= | popny (Sea
1264/2023 21 No-4
25 SEC.
43 [24656/2025[26.03.2025  |LAA- M. K. PANDA |[C. (COURT |Order Dtd. 2025-03- | (Sea




44

45

46

477

48

49

50

51

52

53

54

55

56

57

58

59

60

31/2024 NO. |25 No-4
25
COURT MISC.
24657/2025 26.03.2025 |[ACA” S DASH No. |Order Dtd. 2025-03- |, ppopay (Sea
1264/2023 21 No-4
25 SEC.
COURT
TRP (C) - Order Dtd. 2025-05- (Sea
24659/2025(26.03.2025 |0 )00 B. SAHOO Tz. 05 e
COURT MISC.
24660/2025(26.03.2025 |[ACA~ S SWAIN No. [order Dtd. 2025-03= | popny (Sea
438/2020 21 No-4
14 SEC.
COURT MISC.
24661/2025(26.03.2025 |[ACA~ K K NATH No. |Order Dtd. 2025-03- |, ppopar (Sea
72/2021 21 No-7
14 SEC.
COURT
TRP (C) - Order Dtd. 2025-05- (Sea
24662/2025(26.03.2025  |oo 000 SK. AHESAN Ti. oe e
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24663/2025(26.03.2025 |5 o0  |S. SAHOO ?i. oe R
COURT MTSC.
24664/2025(26.03.2025  |ACA~ P K LENKA No. |Order Dtd. 2025-03- |, pppar (Sea
72/2021 21 No-7
14 SEC.
COURT
CRLMC- Order Dtd. 2025-03- |CRIMINAL |(Sea
24665/2025(26.03.2025 | o0 o [P. R. SWAIN Ti. oe s e
COURT MISC.
24666/2025(26.03.2025 |[LACA- A T NAYAK No. [0rder Dtd. 2025-03= |, pppay (Sea
28/2023 21 No-7
14 SEC.
COURT
CRLMC- Order Dtd. 2025-02- (Sea
24667/2025(26.03.2025 |1 o0 . |L. ACHARI $g. oa R
COURT MISC.
24668/2025(26.03.2025 |NACA~ N K ROUT No. [0rder Dtd. 2025-03= |, popay (Sea
28/2023 21 No-7
15 SEC.
COURT
CRLMC- p. Order Dtd. 2025-03- (Sea
24669/2025126.03.2025 11195 5025 |DASMOHAPATRA Tg' 25 No-7
COURT MISC.
24670/2025(26.03.2025 |[LRCA~ P K LENKA No. [0rder Dtd. 2025-03= | pppay, (Sea
393/2023 21 No-4
15 SEC.
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24671/2025[26.03.2025 | 00" [B. DAS Tg. oe R
COURT MISC.
24672/2025(26.03.2025 [RCA- A K BARIK No. [0rder Dtd. 2025-03= | popny, (Sea
393/2023 21 No-4
15 SEC.
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24673/2025(26.03.2025 |[oc 0. |S. MOHANTY Tg. oe e
COURT
RSA- Order Dtd. 2025-07- |SECOND (Sea
24675/2025(26.03.2025 |, 57 . |S K BISWAL No. |-} oopaL oo

23
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62

63

64

65

66

67

68

69

70

71

72

73

74

75

76

77

78

COURT

CRLMC- Order Dtd. 2025-03- (Sea
24676/2025/26.03.2025 1134/2025 R gg. o5 No-¢
COURT
RSA- Order Dtd. 2025-05- |SECOND (Sea
24677/202526.03.2025 331/2023 MOHARANA Tg. 19 APPEAL No-1
COURT
CRLMC- Order Dtd. 9999-12- (Sea
24678/2025/26.03.2025 841/2025 K. MEHER Tg. 31 No-1
COURT
RSA- Order Dtd. 2025-04- |SECOND (Sea
24679/2025|26.03.2025 17/2015 MOHARANA 1;12 15 APPEAL No—&
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24680/2025/26.03.2025 838/2025 K. MEHER gg. o5 No-&
COURT
RSA- Order Dtd. 2025-07- |SECOND (Sea
24681/202526.03.2025 415/2016 DAS 28. 07 APPEAL No-5
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT _
24682/2025/26.03.2025 8568/2025 MOHANTY NO. 5 BRANCH—7 No
20 44)
COURT (Sea
24683/2025(26.03.2025 | ChLMC K. MOHANTY No, Order Dtd. 2025-03 No-
835/2025 20
20 44)
COURT MISC.
24684/2025(26.03.2025 1\1%(7:2;2023 K SAHOO NO. 2 Sgder Ptd. 2025-03- |, pppar, 1\(15%2
OLD SEC.
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24685/202526.03.2025 801/2025 JAYSINGH NO. 2 5 No—€
OLD
COURT
CRLMC- Order Dtd. 9999-12- (Sea
24686/202526.03.2025 777/2025 K. SUNDARA Tg. 31 No—¢
COURT MISC.
24687/2025(26.03.2025 | 2O” PARIJA No. |Order Dtd. 2025-03- |, pppay (Sea
423/2018 19 No-2
15 SEC.
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24689/2025/26.03.2025 735/2025 .P. SAHOO Tg. o5 No-?
COURT
CRLMC- Order Dtd. 2025-03- (Sea
24690/2025/26.03.2025 2920/2024 K. LENKA Tg. 24 No—?
COURT
CRLA- Order Dtd. 2025-04- |CRIMINAL |(Sea
24691/2025/26.03.2025 93/2016 .R. PATTNAIK gg. o5 ADPDEAL No-—4
COURT
CONTC- Order Dtd. 2025-03- (Sea
24692/2025/26.03.2025 1364/2025 K. MISHRA gg. 5 No-4
COURT
CONTC- BANABIHARIT Order Dtd. 2025-03- (Sea
24693/2025/26.03.2025 8074/2024 RAY gg. o5 CONTEMPT No- 3
COURT
CONTC- Order Dtd. 2025-03- (Sea
24694/202526.03.2025 1253/2025 M. K. MOHANTY NO. 5 No- 3

25
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80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

COURT

CONTC- Order Dtd. 2025-03- (Sea
24695/2025(26.03.2025 |01 o [K K NATH gg. oe e
COURT (Sea
WP (C) - Order Dtd. 2025-03- [WRIT ©
24696/2025(26.03.2025 |7 ~)°  |B. TRIPATHY NO.  [op arancios NO
25 45)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24697/2025(26.03.2025 |gc oo 0 |A. MOHANTY No.  [o% aranca_g NO
25 25)
~ COURT L (Ses
24698/2025(26.03.2025 | CONTC S SAHOO No. [0rder Dbtd. 2025-03 No-
6778/2024 25
25 25)
COURT (Sea
WP (C) - Order Dtd. 2025-03- [WRIT ©
24699/2025(26.03.2025 oo )00, |A. MOHANTY No.  [o¢ RANCH-a MO
25 38)
~ COURT o (Ses
24700/2025 26.03.2025 | CONTC S SAHOO No. [0rder Dtd. 2025-03 No-
6779/2024 25
25 38)
~ COURT o (Ses
24701/2025(26.03.2025 |CONTC S SAHOO No. [0rder Dbtd. 2025-03 No-
6780/2024 25
25 38)
COURT (Sea
24702/2025 [26.03.2025  |CONTC P K JENA No. [0rder Dtd. 2025-03 No-
6762/2024 25
25 38)
~ COURT o (Ses
24703/2025 |26.03.2025 |[RBLAPL HK DAS No. |Order Dtd. 2025-03- |n,., , No-
3071/2025 24
25 17)
COURT (Sea
2470472025 (26.03.2025 | CONTC S SAHOO No. [0rder Dtd. 2025-03 No-
6777/2024 25
25 17)
COURT (Sea
24706/2025(26.03.2025 | CONTC P K MISHRA No. [0rder Dtd. 2025-03 No-
5408/2024 24
25 17)
~ COURT o (Ses
24707/2025 [26.03.2025  |CONTC S SAHOO No. [0rder Dtd. 2025-03 No-
6769/2024 25
25 17)
COURT
CONTC- Order Dtd. 2025-03- (Sea
24709/2025(26.03.2025 | S07 0 |S SAHOO gg. oe coNTEMPT | >
COURT
CONTC- Order Dtd. 2025-03- (Sea
24710/2025(26.03.2025 | S0~ |S SAHOO gg. oe oo
COURT
CONTC- Order Dtd. 2025-03- (Sea
24711/2025(26.03.2025 | S5 0 |S SAHOO gg. oe R
COURT
CONTC- Order Dtd. 2025-03- (Sea
24713/2025(26.03.2025 | 5,10 |U P BAG gg. oe oo
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24714/2025(26.03.2025 | cS.0)0 . [P N NAYAK gg. oe (DTVISTON Ti5)
BENCH-2)
WP (C) - COURT |Order Dtd. 2025-03- |WRIT (Sea
24715/2025(26.03.2025 |30, 20 o K N SAHOO o los ERANCH-4 o
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98

99

00

01

02

03

04

05

06

07

08

09

10

11

12

13

25 117)
WP (C) - COURT |Order Dtd. 9999-12- |[WRIT (Sea
24716/2025(26.03.2025 |2 7> K N SAHOO vo. 1131 R ANCH- gg;
WP (C) - COURT |0rder Dtd. 9999-12- (Sea
24717/20251(26.03.2025 7642 /2025 K N SAHOO No. 1|31 zg;
COURT (Sea
24718/2025(26.03.2025 | RECRD P BEHERA No. Order Dtd. 2025-04 No-
13/2025 11
14 43)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH
24719/2025(26.03.2025 |0 %>, [P.N.NAYAK Ti. o (DTVISTON T§7)
BENCH-3)
COURT (Sea
24720/2025 26.03.2025 |NE(C) T K NAYAK No. |Order Dtd. 2025-03 No-
23919/2024 25
14 117)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24721/2025(26.03.2025  |f o' o [P.N.NAYAK No. ¢ RANCH-1 MO
14 30)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24722/2025(26.03.2025 30, ", |T K NAYAK No. ¢ manchg NO
14 17)
COURT (Sea
2472372025 26.03.2025 |NE(C) P.N.NAYAK No. |Order Dtd. 2025-03 No-
6837/2025 25
14 17)
WP (C) - COURT Order Dtd. 9999-12- |WRIT (Sea
24724/2025(26.03.2025 |¢ 20000, |T K NAYAK vo. 1la1 R ANCH-3 T§;
WRIT (e
WP (C) - COURT Order Dtd. 2025-03- [BRANCH ©
24725/2025126.03.2025  |c01079025 (PN NO. 1|25 (DIVISION Tig)
BENCH-3)
WP (C) - COURT |Order Dtd. 9999-12- (Sea
24726/2025(26.03.2025 |2, 2" |T K NAYAK vo. 131 No-
119)
WP (C) - COURT lOrder Dtd. 2025-03- |WRIT (Sea
24727/2025(26.03.2025 [0 277 |T K NAYAK vo. 1 s R ANCH- gg;
WP (C) - COURT |Order Dtd. 2025-03- (Sea
24728/20251(26.03.2025 7061/2025 P.N.NAYAK NO. 1 |25 22;
WP (C) - COURT Order Dtd. 9999-12- |WRIT (Sea
24730/2025/26.03.2025 |0 0,54, |T K NAYAK No. 1 |31 BRANCH-5 23;
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Sea
24731/2025(26.03.2025 57,77 |P.N.NAYAK vo. 1 s R ANCH- 22;
WRIT (ses
WP (C) - COURT |Order Dtd. 2025-03- |BRANCH ©
24732/2025(26.03.2025  |g 00", |T K NAYAK vo. 1 s (DTVTSTON Ti9)
BENCH-3)
WP (C) - COURT |Order Dtd. 9999-12- |WRIT (Sea
24733/2025|26.03.2025 |5 507 50,5 (D SAMAL No. 1 |31 BRANCH-3 No-
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15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

113)

WRIT
(Sea
WP (C) - COURT |Order Dtd. 2025-03- [BRANCH
24734/2025(26.03.2025 |5/, 2" |P.N.NAYAK vo. 1 las (DTVTSION Tgl)
BENCH-3)
WP (C) - COURT |0rder Dtd. 9999-12- (Sea
24735/2025(26.03.2025 |¢, 270 . |D SAMAL vo. 1131 No-
121)
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Sea
24736/2025(26.03.2025 |5/ 077 [P.N.NAYAK o, 1 los R ANCH-S 28;
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Ses
24737/2025(26.03.2025 |5 > |P.N.NAYAK vo. 1|25 R ANCH-8 zg;
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Sea
24738/2025(26.03.2025 |5 - [P.N.NAYAK vo. 1los R ANCHLS 28;
BLAPL- SRINIBASH COURT Order Dtd. 2025-03- (Sea
24740/2025126.03.2025 o0 5055 |MOHANTY NO. 1 25 28;
WP (C) - COURT Order Dtd. 2025-03- (Sea
24741/2025(26.03.2025 |7, 0. |P.N.NAYAK w1 las 28;
WP (C) - COURT Order Dtd. 2025-03- (Sea
24743/2025(26.03.2025 |5 52 o [P.N.NAYAK vo. 1los 28;
CONTC- COURT Order Dtd. 2025-05- (Sea
24745/2025(26.03.2025  |[2000 . |B.SAHOO vo. 5 o 28;
WRIT (ses
WP (C) - COURT Order Dtd. 2025-03- [BRANCH ©
24746/2025(26.03.2025 | oo 0 . |P.N.NAYAK vo. 5 l2s (DTVTSTON Ti7)
BENCH-3)
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Sea
24748/2025(26.03.2025 |/ -o)" . |T.PRAHARAJ o, & |os R ANCH-2 22;
CONTC- COURT |Order Dtd. 2025-03- (Sea
24750/2025(26.03.2025 |22 070 |C.RANA wo. 5|21 22;
WP (C) - COURT |Order Dtd. 2025-03- (Sea
24751/20251(26.03.2025 933582024 M.R.ROUTRAY NO. 5 |24 gz;
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Sea
24752/2025/26.03.2025 o502,y |P-K.MISHRA No. 5 |25 BRANCH-7 SZ;
CRLMP- COURT |[Order Dtd. 2025-03- |WRIT (Sea
24753/2025126.03.2025 | /550 50,5 |P. K. MOHANTY No. 5 |22 BRANCH-1 [No-1
WP (C) - COURT |Order Dtd. 2025-03- |[WRIT (Sea
24754/2025(26.03.2025 |20 o [P.K.DAS o, 5 los R ANCHT ZZ;
COURT (Sea
2475572025 |26.03.2025 "2 (C) S.K.BISWAL No. |Order Dtd. 2025-05 No-
8218/2025 23 08 12)




31

32

33

34

35

36

37

38

39

40

41

42

43

44

45

46

477

48

49

_ COURT _ _ (Sea
24756/2025 (26.03.2025 |LATA M.R.BARIK No. [0rder Dtd. 2025-07 No-
117/2025 23
23 44)
COURT (Sea
24757/2025|26.03.2025 |LOTA P.K.DAS No. |Order Dtd. 2025-07 No-
113/2025 24
23 44)
WP (C) - COURT |Order Dtd. 9999-12- |WRIT (Sea
24759/2025|26.03.2025 6704/2025 |F-BEHERA NO. 1131 BRANCH-2 No-0
WP (C) - COURT |[Order Dtd. 9999-12- (Sea
24760/2025 [26.03.2025  |g- 00 o |S.K.SAHOO vo. 1131 R
BLAPL- SAROJ KUMAR COURT |Order Dtd. 2025-03- (Sea
24761/2025126.03.2025 19935054 |pasn NO. 1 |25 No-9
BLAPL- A. K. COURT |[Order Dtd. 2025-03- (Sea
24762/2025126.03.2025 7973/2024 |SRICHANDAN NO. 1 |25 No-9
BLAPL- COURT [Order Dtd. 2025-03- (Sea
24763/2025(26.03.2025 |20 ©  [P. K. BARIK ro. 1 los R
COURT
ABLAPL- Order Dtd. 2025-03- (Sea
24764/2025(26.03.2025 [/ . |SUVENDU BARIK TS. 20 oo
COURT
BLAPL- MANOJ KUMAR Order Dtd. 2025-03- (Sea
24765/2025 (26.03.2025 |, 000 Do, ?2' os BAIL-2 R
COURT
WP (C) — Order Dtd. 2025-03- (Sea
24769/2025(26.03.2025 |72 . |M BEHERA $2. b R
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24770/2025(26.03.2025 7. ' M BEHERA $2. 0% (DTVTSION Tgl)
BENCH-3)
~ COURT L (Ses
24771/2025|26.03.2025 £ (S B.BARIK No. |Order Drd. 2025-03 No-
7527/2025 20
17 121)
COURT (Sea
24772/2025(26.03.2025 | CRLMC M. R. ROUTRAY No. [0rder Dtd. 9999-12 No-
836/2025 31
15 121)
~ COURT L (Ses
24773/202526.03.2025 |"E(C) M BEHERA No. |Order Dtd. 2025-03 No-
7353/2025 25
15 121)
COURT (Sea
24774/202526.03.2025 |ohiC B.BARTK no. |Order Drd. 2025-03 No-
138/2025 21
15 121)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |WRIT _
24775/2025(26.03.2025 |- "> |B.BARIK NO.  |5g RaNCH-1 |No
15 31)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |[WRIT ©
24776/2025|26.03.2025 7665/2025 |B-BARIK NO. 20 BRANCH-3 |NO
15 11)
COURT (Sea
WP (C) - Order Dtd. 2025-03- |WRIT _
24777/2025(26.03.2025 |- 2" |B.BARIK NO. |7 manchos [NO
15 47)
COURT (Sea
24778/2025(26.03.2025 |° \¢) B.BARIK no. |Order btd. 2025-03 No-
8280/2025 s 24 1)
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51

52

53

54

55

56

57

58

59

60

6l

62

63

64

65

66

67

COURT (Sea
WP (C) - Order Dtd. 2025-03- |WRIT ©
24779/2025 [26.03.2025 oo [B.BARIK c.o. No. | arancios NO
15 a7)
COURT (Sea
24780/2025 26.03.2025 |"{S) S.K.NAYAK c.o. |no. [9rder Dtd. 2025-03 No-
21193/2024 25
15 a7)
COURT (Sea
24781/2025[26.03.2025 |[°o0 M.BARAL c.o. |no. |9rder Dtd. 2025-07 No-
452/2024 21
12 a7)
COURT
RSA- Order Dtd. 2025-03- |SECOND (Sea
24782/2025|26.03.2025 129/2025 |D-NAYAK c.o. 1112 24 APPEAL No-2
COURT
RSA- Order Dtd. 2025-07- (Sea
24783/2025(26.03.2025  |Sou7, o, |R.MOHANTY c.o. Tg. b R
COURT
RSA- Order Dtd. 2025-07- (Sea
24784/2025(26.03.2025 |70 . |A.MOHANTY c.o. $g. b oo
COURT
RSA- Order Dtd. 2025-07- |SECOND | (Sea
24785/2025(26.03.2025 |17, - [M.BARAL c.o. Tg. T FOOV R
COURT
RSA- Order Dtd. 2025-05- |SECOND (Sea
24786/2025(26.03.2025 o2~ . |S.K.PRADHAN [C.O. Tg. 0 oorEAL  Need
COURT
WP (C) - Order Dtd. 2025-04- (Sea
24787/2025(26.03.2025 |, oo [P.K.MOHANTY [C.O. §g. b e
COURT
WP (C) — Order Dtd. 2025-03- (Sea
24789/2025(26.03.2025 |, 0o [R.K.MAHABEOI C.O. TS. o R
COURT
WP (C) — Order Dtd. 2025-03- (Sea
24790/2025 (26.03.2025 ). 0 IA.K.BEHERA  [C.O. ?S. oe e
COURT
WP (C) - Order Dtd. 2025-03- (Sea
24791/2025[26.03.2025 |go > [R.SAMAL c.o. Tg. o e
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025-03- |BRANCH ©
24792/2025[26.03.2025 [0 o'> o, [R.K.MALLIK  [C.O. Tg. b (DIVISION TSS)
BENCH-1)
COURT (Sea
24793/2025[26.03.2025 |ooAPL L SAHOO c.o. |no. |order Dtd. 5000-01 No-
5428/2024 01
21 108)
COURT (Sea
24795/202526.03.2025 |SSUECD - |T R DAg c.o. [no. 2 |Jider Prd. 9999712 No-
OLD 108)
WP (C) - COURT |Order Dtd. 2025-03- |WRIT (Sea
24801/2025(26.03.2025 |(J =% |SK BISWAL c.o. | LS R ANCHLS gg;
WP (C) - SUDHANSU Judgement Dtd. 2025- WRIT (Sea
24344/2025126.03.2025  1y9735,502 |sExuar paTRA |CCNERAD 01-22 BRANCH-4 g?;
CRLA- UMA SHANKAR Order Dtd. 2025-03- (Sea
24352/2025|26.03.2025 955/2025 |PATEL GENERAL o5 No-
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74

75

76

77

78

79

80

81

82

83

84

85

137)

MISC.
FAO- MANOJ KUMAR Order Dtd. 2025-03- (Sea
24353/2025126.03.2025 509/2014 RANA GENERAL 19 APPEAL No—?
SEC.
BLAPT,— RAJENDRA Order Dtd. 2025-03- (Sea
24357/2025126.03.2025 3349/2024 |NARAYAN ROUT GENERAL 24 No—2
(Sea
WP (C) - SWAGAT KUMAR Order Dtd. 2025-03- |[WRIT ©
24358/2025|26.03.2025 8510/2025 |SAHU GENERAL 5 BRANCH-5 Z?)
CRLA- RAJENDRA Order Dtd. 2025-03- (Sea
24364/2025126.03.2025 1154/2024 |NARAYAN ROUT GENERAL 24 22;
WP (C) - SWAGAT KUMAR Order Dtd. 2025-03- (Sea
24366/2025(26.03.2025 |30 00 oo [ GENERAL b 23;
ABLAPIL- SUCHISMITA Order Dtd. 2025-03- (Sea
24367/2025(26.03.2025 ([ 0,0 o o GENERAL i SS;
B PRAFULLA o (Sea
24368/2025/26.03.2025 ???52024 CHANDRA GENERAL ?ider Ptd. 2024-09 No-
ACHARYA 47)
WP (C) - GIRISH KUMAR WRIT (Sea
24369/2025(26.03.2025  |go 000 o Sy GENERAL Petition R ANCH-4 2;;
ABLAPIL- OM PRAKASH Order Dtd. 2025-03- (Sea
24370/2025126.03.2025 3130/2025 |SARAN GENERAL o5 BAIL-2 Tg;
CONTC- SOUBHAGYA Order Dtd. 2024-12- (Sea
24371/2025126.03.2025 5796/2021 |[KUMAR DASH GENERAL 20 CONTEMPT No-3
ABLAPL- DEBASTS Order Dtd. 2024-02- (Sea
24372/2025126.03.2025 589/2024 MISHRA GENERAL 07 No-3
WP (C) - GIRISH KUMAR Order Dtd. 2025-03- |[WRIT (Sea
24373/2025126.03.2025 8240/2025 |SUNDARAY GENERAL o1 BRANCH-4 zg;
CONTC- ASTSH KUMAR Order Dtd. 2025-03- (Sea
24374/2025(26.03.2025 | oo 0 o 1L GENERAL oe gg;
CONTC- GHANASHYAM Order Dtd. 2025-03- (Sea
24375/20251(26.03.2025 991/2025 MUDULT GENERAL 5 gg;
WRIT (e
WP (C) - SAROJ KUMAR Order Dtd. 2025-03- |BRANCH ©
24376/2025126.03.2025 5251/2025 |SWAIN GENERAL o5 (DIVISION TSS)
BENCH-1)
CRLMC- SANANTA Order Dtd. 2025-03- (Sea
24377/20251(26.03.2025 3363/2024 |MOHANTY GENERAL 17 ng)
WP (C) - AKSHAYA KUMAR Order Dtd. 2025-03- (Sea
24378/2025126.03.2025 7243/2025 |BEHERA GENERAL o5 Tg;)
ABLAPIL- RAJENDRA Order Dtd. 2025-03- (Sea
24380/2025126.03.2025 3094/2025 NARAYAN ROUT GENERAL o5 Tg;)
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96

97

98

99

00

01

02

03

04

05

06

07

(Sea
ABLAPIL,- RAJENDRA Order Dtd. 2025-03-

24381/2025(26.03.2025 (500 ol Rour | CENERAL oe ?8;)
ABLAPL- DEBASTS Order Dtd. 2021-10- |CRIMINAL | (562

24382/2025(26.03.2025 |00 Loy GENERAL o8 s TZ;
WP (C) - SANDHYARANT Order Dtd. 2025-03- |[WRIT (Sea

24387/2025(26.03.2025 |30 200 o (D GENERAL os R ANCH- 4 T?;
MACA- ARUN KUMAR Order Dtd. 2025-03- [1SC- (Sea

24389/202526.03.2025 |0 0o oo GENERAL o 2E§EAL R
FAO- MANOJ KUMAR Order Dtd. 2025-03- ["LSC: (Ses

24450/2025(26.03.2025 [0 Lo b GENERAL 3 APPEAL | >0

SEC.

WA- MANOJ KUMAR Order Dtd. 2025-03- |[WRIT (Sea

24451/202526.03.2025 L0000 | GENERAL 20 APPEAL  |Need
FAO- MANOJ KUMAR Order Dtd. 2025-03- [1SC- (Sea

24453/2025(26.03.2025 [0 0 o o GENERAL 1 APPEAL | =0

SEC.

WA- MANOJ KUMAR Order Dtd. 2025-03- (Sea

24463/2025(26.03.2025 300 oo, GENERAL 1 R
ABLAPIL- ASUTOSH Order Dtd. 2025-03- (Sea

24471/2025(26.03.2025 3700 o [y GENERAL os R
CRA- NARENDRA . CRIMINAL |(Sea

24473/2025126.03.2025 250/1992 KUMAR PATEL GENERAL Final Order A PPEAL, No—G
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-02- (Sea

24498/202526.03.2025 ;oo mU 0 GENERAL o8 oA Branch | >
WPC (OAC) — |MANOJ KUMAR Order Dtd. 2022-02- (Sea

24549/2025(26.03.2025 |5, conoi s b GENERAL 9 OA Branch | >
WPC (OAC) — |MANOJ KUMAR Order Dtd. 2022-03- (Sea

24560/2025(26.03.2025 |1, 7,000 i GENERAL 03 oA Branch | >
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-02- (Sea

24561/2025(26.03.2025 o0 o0 o Lo GENERAL o8 OA Branch |~
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-02- (Sea

24562/2025[26.03.2025 |0 om0 D Lo GENERAL o8 OA Branch | %]
WP (C) - DEBENDRA Order Dtd. 2025-03- |[WRIT (Sea

24563/2025126.03.2025 115900 /5024 [REHERA GENERAL 18 BRANCH-1 |No-2
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-03- (Sea

24564/2025(26.03.2025 |1, 10U 0 GENERAL 03 OA Branch | %]
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-02- (Sea

24565/2025(26.03.2025 |0 m oD L GENERAL o8 OA Branch | >
WP (C) - PRASANTA Order Dtd. 2025-03- |WRIT (Sea

24568/2025126.03.2025  |15)0 0005 |kyMAR PATRT |CENERAL 17 BRANCH-5 28;
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-01- (Sea

24569/2025126.03.2025 700 5007 |raNa GENERAL 03 OA Branch | =~
ABLAPL- Order Dtd. 2025-03- (Sea

24606/2025(26.03.2025 [J7 0"~ . |APARESH BHOI |GENERAL o R
WP (C) - DEBENDRA Order Dtd. 2025-03- (Sea

24638/2025(26.03.2025 [0, 00 o e GENERAL ot oo s
08 [24653/2025[26.03.2025 |wp (C) - [DEBENDRA GENERAL | lorder Dtd. 2025-03- |(Sea




09

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

7483/2025 |BEHERA 25 No-1
WP (C) - DEBENDRA Order Dtd. 2025-03- |[WRIT (Sea
24688/2025(26.03.2025 |5 - 00 o oo GENERAL oe R ANCHT $§;
WP (C) - DEBENDRA Order Dtd. 2025-03- (Sea
24708/20251(26.03.2025 7502/2025 |BEHERA GENERAL 5 TE;
WP (C) - DEBENDRA Order Dtd. 2025-03- |[WRIT (Sea
24712/2025(26.03.2025 [0 000 oo [t GENERAL os R ANCH- 6 gg;
BLAPL- (Sea
24729/2025/26.03.2025 BASUDEV BARIK |GENERAL Final Order No-
1997/2025 25)
WP (C) - DEBENDRA Order Dtd. 2025-03- (Sea
24739/2025(26.03.2025  [J. 00 o Lt GENERAL os gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- |[WRIT (Sea
24742/2025(26.03.2025  |go 00 o e GENERAL os R ANCH-3 gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- (Sea
24744/2025(26.03.2025 [0 200 oo Lo nn GENERAL o gg;
BLAPL- Order Dtd. 2025-03- (Sea
24747/2025/26.03.2025 BASUDEV BARTK |GENERAL . No-
1225/2025 26 28)
BLAPL- GAJENDRA (Sea
24749/2025126.03.2025 2691/2025 |[KUMAR BAG GENERAL Final Order gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- |WRIT (Sea
24768/2025(26.03.2025 |3 00 o ot GENERAL ol R ANCH- 23;
ABLAPL- HAREKRUSHNA Order Dtd. 2025-03- (Sea
24788/2025 (26.03.2025  [o 0 | GENERAL s BAIL-1 R
WP (C) - DEBENDRA Order Dtd. 2025-03- |[WRIT (Sea
24794/2025(26.03.2025 o200 oo GENERAL e R ANCH-4 g;;
WP (C) - DEBENDRA (Sea
24796/2025(26.03.2025 |00 | GENERAL gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- (Sea
24797/2025(26.03.2025 S0 200 o ot GENERAL i gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- |WRIT (Sea
24798/2025126.03.2025 ool 50o5  \BEpERA GENERAL 26 BRANCH-3 gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- (Sea
24799/20251(26.03.2025 6327/2025 |BEHERA GENERAL 26 gg;
WP (C) - DEBENDRA Order Dtd. 2025-03- |[WRIT (Sea
24800/2025(26.03.2025 |12, 00 oo [t GENERAL i R ANCH-] $§;
WP (C) - Order Dtd. 2013-02- (Sea
24379/2025(26.03.2025 |7/ o> . INIRANJAN ROUT GENERAL 01petition, Annexuce, Nes
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30

31

32

33

34

35

36

37

38

39

40

41

42

43

18)

(Sea
WP (C) - WRIT ©
24445/2025(26.03.2025 |g_ 2000, [P K NAYAK GENERAL R ANCH-8 gg)
(Sea
WP (C) - WRIT ©
24452/2025|26.03.2025 7971/2025 |5 AGARWAL GENERAL BRANCH-2 gg)
0Jc- (Sea
24478/2025(26.03.2025 |5 " oo M BEHRA GENERAL Sg;
MATA- FIRST (Sea
24480/2025|26.03.2025 161/2024 |C DAS GENERAL APPEAL No-3
(Sea
WP (C) - WRIT ©
24483/2025(26.03.2025 30" .. A K MOHANTY |GENERAL R ANCH- 28)
(Sea
WP (C) - WRIT ©
24484/2025(26.03.2025 [/ 270 . M DAS GENERAL R ANCH- 22)
(Sea
24485/202526.03.2025 |SA-61/1998 |G JAYASINGH |GENERAL No-
36)
WA- WRIT (Sea
24486/2025(26.03.2025 |0 0o, |P PRADHAN GENERAL ApPEAL oo
(Sea
WP (C) - WRIT ©
24487/2025(26.03.2025 [0 ., L D SAHU GENERAL R ANCH-S 22)
(Sea
ABLAPIL-
24488/2025(26.03.2025 |, 200 0 D SWAIN GENERAL gg;
24489/2025[26.03.2025 |"E{C)~ L K MOHANTY |GENERAL gifa
U 3982/2025 )
(Sea
WP (C) - WRIT ©
24490/2025(26.03.2025 |75, D K SAHOO GENERAL R ANCH- TZ)
24492/2025(26.03.2025 |NE(C)- K N SAHOO GENERAL éifa
U3 13420/2013 o)
BLAPL- (Sea
24494/2025(26.03.2025 S C CHOUDHURY |GENERAT No-
1947/2025 o)
WRIT
24495/2025[26.03.2025 |"E{C)~ T K NAYAK GENERAL BRANCH gsfa
SV 2632/2023 (DIVISION 123)
BENCH-3)
WRIT
24499/2025 |26.03.2025 [nF(C)- H PANIGRAHT |GENERAL BRANCH éifa
U3 3144/2025 (DIVISION 97,
BENCH-2)
(Sea
WP (C) - WRIT ©
24501/2025(26.03.2025 |70 20 |B BEHERA GENERAL R ANCH2 22)
44 [24503/2025[26.03.2025  |MATA- N K ROUT GENERAL | FIRST [(Sea
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63

64
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25/2022 APPEAL No-5
24505/2025 |26.03.2025 5?2;2024 D K RATHA GENERAL éifg
24508/2025 |26.03.2025 fg£§>5013 K C SWAIN GENERAL giiECH—Z éifg
24509/2025 |26.03.2025 ggi%>5025 P K SWAIN GENERAL éifg
24511/2025(26.03.2025 f§1/2025 A T NAYAK GENERAL Xi;gAL éif?
24512/2025|26.03.2025 §§§§3;023 S K PARIDA  |GENERAL CONTEMPT éif;
24513/2025(26.03.2025 ?gégi;zozz D SAMAL GENERAL QE;ECH—B ég?a
24514/202526.03.2025 iTS;/2023 S R MOHARANA |GENERAL gii;CH_8 é;?a
24515/202526.03.2025 izgigg;3 S R MOHARANA |GENERAL ;égigION éifg
24516/2025(26.03.2025 ?gégi;201l D SAMAL GENERAL éifg
WRIT
WE (C) - noncy | (Sea
24517/2025(26.03.2025 |g g0 o0, |S S MISHRA  |GENERAL (DTVISTON Ti;)
BENCH)
24518/2025(26.03.2025 5235022 P K PANI GENERAL iéigAL éif;
SEC.
24519/202526.03.2025 §2§;2012 A K ROUT GENERAL igggii éif;
24520/2025 |26.03.2025 ?g??gg;7 A K ROUT GENERAL ;é¥§EION éifi
24521/2025(26.03.2025 ?gég>5019 M R SAHOO GENERAL gii;CH_7 %E?a
24522/2025(26.03.2025 ?22?;022 I PANDA GENERAL i;igiL éifi
24523/2025 |26.03.2025 i?;/1964 P K JENA GENERAL éifi
24524/202526.03.2025 ggig?;o24 P K DAS GENERAL BAIL-2 éifz
24525/202526.03.2025 325;2024 S PARIJA GENERAL éifz
24526/2025(26.03.2025 ?2?253;021 S KHAN GENERAL BAIL-2 éifg
24527/2025|26.03.2025 ?gg§5§625 N C SINHA GENERAL éifg
24529/2025(26.03.2025 25257/2001 N C SINHA GENERAL éifg
24530/2025 |26.03.2025 fggg/1978 N C SINHA GENERAL éif;
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72

73

74

75

76

77

78

79

ABLAPL- Order Dtd. 2025-03- (Sea
24579/2025/26.03.2025 5005 5455 |(J- P. KAR GENERAL 21 No—0
CMP- Order Dtd. 2017-09- (Sea
24594/2025(26.03.2025 |J,\ 0o A K SWAIN GENERAL 5 R
(Sea
WP (C) - WRIT ©
24613/2025/26.03.2025 |, 1541 |S DAS GENERAL BRANCH-6 gg)
WRIT
WP (C) - BRANCH (Sea
24658/20251(26.03.2025 9166/2018 S P SAHOO GENERAL (DIVISION Ti;)
BENCH-2)
CRLMC- Order Dtd. 2025-03- (Sea
24674/2025/26.03.2025 S. MOHANTY GENERAL . No-
1145/2025 25
113)
ABLAPIL- Order Dtd. 2025-03- (Sea
24705/2025/26.03.2025 D SAMAL GENERAL : No-
2865/2025 20
113)
CRLREV- Order Dtd. 5000-01- (Sea
24758/2025/26.03.2025 S.K.LENKA GENERAL . No-
553/2024 01
113)
BLAPL- MANOJ KUMAR Order Dtd. 2025-03- (Sea
24766/2025(26.03.2025 |7 /00 0 o GENERAL o No-
113)
CRLA- JYOTI RANJAN Order Dtd. 2025-03- (Sea
24767/2025(26.03.2025 |20 oo GENERAL o1 No-
113)
BLAPL- LOKANATH Order Dtd. 2024-12- (Sea
24802/2025(26.03.2025 |00 0o, [0 GENERAL 20 No-
113)
WP (C) - SATYAJIT Order Dtd. 2024-11- |[WRIT (Sea
24803/2025(26.03.2025 |jooc0 o, oo GENERAL o R ANCH- gg;
ABLAPL- Order Dtd. 2024-12- (Sea
24804/2025(26.03.2025 |1,y 505, [PR SWAIN GENERAL 20 BATL-1 oo
WP (C) - Order Dtd. 2025-03- |WRIT (Sea
24805/2025(26.03.2025 |co, 0 o |S DAS GENERAL 0 R ANCH-4 gg;

NIC



